IN THE CENTKAL ADMINISTRATIVE TRIBUNAL : HYDEKABAD BENCH

AT HYDERABAD

Oo.P. No, 78/98
in
O.A.No. 906/92 Date of Orders: 15.4.1994

BETWEEN 2
17.Lokesh Babu .. Petitioner/ Applicant,
AND

1. P.Seshagiri Rao,
Chief Operating Superintendent,
South Central Railway,
Rail Nilayam,
Secunderabad,

2. Sri G.C.,Sandle,
Divisional Railway Man&ger,
Secunderapad (BG) Division,

5.C.Railway, Secunderabac, .+ Respondents/Respondents,
Coun-el for the Applicant - «. Mr,P.Krishna keddy
Counsel for the kespondents .. Mr.,D.,Francis Paul. f
CORAM: \

HON'BLE SHRI A,B.GORTHI ; MEMBER (ADMV.)
-r/

HON'BLE SHRI T.CHANDRASEKHARA REDDY : MEMBER (JUDL,)
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Copy toi=
1+ Sri., P.Seshagiri Rae, Chisf Operating Superintendent,
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South Central Rajlwvay, Rail Nilayam, Secunderabad.

Sri. G.C.5andle, Divisional Manager, Secunderabad(8G)
Divisien, S.C.Railway, Sscundsrabad.,

Cne topy to Sri. P.Krishna Reddy, advocate, CAT, Hyd.
One cepy to Sri. D.Francis Paul, SC for Rlys, CAT,Hyd

gns copy to Library, CAT, Hyd.

64 One spare copy.
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Order of the DiViSion Bench delivered by

Hon'ble Skhri A.B.Gorthi, Member (Admn. ). {
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Leained Stahding Counsel for the responmdents

has showd @s D.k.M., Secunderabad letter dated 6.4,94

~

wnich iS7£6 tﬁé effec£ that‘subéistence allowance amounti!g
'to.%£42,246/- aﬁd P,L.,B, amount of fs. 4,521/~ have been :
paid to the apﬁiiéantlén 24.2.i994 and 17,3.94 respectively.
It is thus seen that the respondents have suff1c1ently
complied with our judgement in 0A,906/92, 3 l
learned counsel for the Contempt Petitioner

took some time to obtain further instructions from the ‘
applicant, No useful purpose would be served Dy furtézgg*ag
this casemif the applicant feels that our judgement in
OA,506/92 ha;fﬁii been adequately complied with it will

be open to him to approach the Tribunal again in accordance

with law, " . ‘ ;

Contempt Petition is thus disposed of with A

noc order as to costs,

o “ t)\ ¥ S .Y w& .I
T . CHANDRASEKHAL A RED%fS " (A.B.GORTHI)

Member (Judl,) Merber {(Admn.)

Dated: 15th April, 1994 t
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